287 Written Answers

e R W&y W Al I B

(=) afx &, & w o= *’c afz
T, o IE® W Y & ?

WY B I v, e o
PTrioft daiw Tt g B
Bic wW IEl & 3§ 4 )
) Py & e Paeer Pagr o
oifge 1 @ FT g P o Paad
g e d A g gEvET T
i afuwre oy & Poww 5 80
ghage aEeal & eEr-wT 9T @t
fwerr o1 ¥R e P 7 #
WAt # FAE ¥ 6 AR @ Pt
&K s &7 guar faad 2, Pod
P it dafyg T & P afy-
wiEt T 39 WA &1 WGi§ S
Wt € U7 IR 9w Pad T
7 = 2 R Irwer Po-are ArewsT
¥ qay gwar g P& Pagwz, 1980 #1
Py @ gafas  Ffeg fod & o=
Tt &1 worr, fawa d=1 garo oi
saiaet # IR =wW fag U F, 7605
ff sfc TF @@l ¥ wUT F TEUT
TP .99 T X off
Export of Fish from Orissa
2285. SHRI RASA  BEHARI

“BEHERA : Will the Minis-
ter of COMMERCE be pleased to
state :

(a) the figures o export of fish
from Orissa to foreign countries dur-
ing the year 1982-83 from sea fishing
and sweet water fishing ;
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(b) what are the radical measures
being taken to promote export trade
from Orissa sea fishing and sweet
water fishing ; and

(c) if so, the details thereof ?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
SHRIMATI  RAM  DULARI
INHA) : (a) Export of marine pro-
ducts through Paradeep Port in
Orissa during April—December 1982
amounted to Rs. 13.59 crores. Ex-
t figures in respect of sweet water

h are not available.

(b) and (c) Steps being taken to
romote export of marine products
?rom Orissa as from the rest of
India, include chartering of deep sea
fishing vessels, prawn farming, parti -
cipation in ialsed trade fairs
overseas, publicity through oerseas
press, product and market diversi-
fication through Trade Promotion
Offices abroad, seafood delegations,
Indian Seafood Trade Fair etc.

Institutional credit for Rural
Development

2286. SHRI RASA BEHARI
BEHERA : Will the Minister of
FINANCE pleased to state :

(a) whether Government have
chalked out any programme with
State Governments to meet the need
for provision of a}ie;]uate and timely
institutional credit for more develop-
ment and also stress the need for
supervised credit system with orga-
nisational efficiency aimed at the
benefit of weaker sections ;

(b) if so, what are the actual achie-
vements made so far ;

(c) isit a fact that identification of
beneficiaries, avocations and viable
schemes, timely and  expeditious
disposal of applications for loans in
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Kalahandi District of Orissa  has
not been doae properly due to lack of
communications and inadequate staff,
and

(d) if so, the details thereof ?

THE DEPUTY MINISTER IN
THE MINISTRY OF FINANCE
(SHRI JANARDHANA POOJARY):
(a) and (b). Tns Integrated Rural
Developmeat Programme is in ope-
ration in all blocks of the country
under which it is aimed to assist
600 families per black per year.
The IRDP is financed by bank loans
and Government subsidy, the latter
bzsing shared 011 50:50 basis bstween
Central ~ and State  Goveraments.
The subsidy amouat varies from 25%,
to 50" of the total capital investment
dep:ling upon the category of
beneficiary borrowers. The rest of

the cost of the Scheme is provided by

Banks as loan. The number of fami-

lies assisted and the term credit dis-

bursed under the Programme during —
- 1930-81, 1981-82 and 1982-83 (upto
November, 1982) are as under :—

(Rs. in crores)

L
No. of Term
families credit
assisted  mobilised

1980-81 . ’ . 27,82,755 206.63

1931-82 . ."23,20,393  470.65

19%2- 11,456,720 191.22

83 . : ;
(Apn-il to November)

(c) and (d). Tne available informa-
tion indicates that in the District of
Kalahandi of Orissa State total term
credit disbursed by institutions in
1981-82 under the Programine was
Rs. 123.45 lakhs and during the
year 1982-83 till December, 1982
the term credit disbursed is Rs. 31.56
lakhs oaly. The implemaatation of
Programme in a District is reviewed
in the m-2cting of District Level
Consultative Committee headed by

the Collector of the District. Steps
are also taken from time to time to
have a more close coordination bet-
ween the District Authorities and
Bank Officers at the field level and
remedial step . wre also taken by Govt.
and R.B.L in improving Banks’
performance in the implementation of
the programme.

Subsistence allowance to sus~

pended employees of AFHQ

2287. SHRI MANOHAR LAL
SAINI : Will the Minister of DE-
FENCE be pleased to state :

(a) isthere any system in the AFHQ
whereby employees of that Head-
quarters placed under  suspension
are informed of the formalities they
have to undergo to claim and receive
their subsistence allowances regu-
larly and monthly; and

(b) if so, the details thereof ?

THE MINISTER OF STATE
IN THE MINISTRY OF DE-
FENCE (SHRI K. P. SINGH
DEO: (a) and (b). The employees of
AFHQ placed under suspension are
governed by the provisions of Fun~
damental Rule 53 and the Govern-
ment’s decisions thereunder which
are unifirmally applicable to all
Central Government employees.

Stenographers on service head-
quarters/Inter service orga-
nisations

2288. SHRI MANOHAR LAL
SAINI : Will the Minister of DE-
FENCE be pleased to state :

(a) whether  Service Headquar-
ters/Inter Service Organisations were
asked by the CAO that as and when
proposals were submitted to Govern-
ment for creation/upgradation of
posts of service officers consequent
to the cadre review the proposals





